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Note- l. The officcrs shall dispose offminimum 40% additional work as per
circular of standard of work.

2. The ofEcers who have been appointed as P.O. of outlying Courts
in addition to their own duties, shall hold Court at the rcspective
places at least for three dap in alternative week.

3. The cases in which accused are in custody or there are directions of
higher Court for time bound disposal of casc shall be decided on

priority basis.

'(lqqrd dt qI5I *

ffiF rr{r$
rgq rlrf{ sfrq

fdfrfr fiqiFan d qmpf G anerco 6rffi fu nfrd t-
r. rfrqn EFfirfl, irwteln sa <rErilq, dttrs 6) vrd rra m'qr6' gzga fr{i6

o4.1z.zo21d mq dt
2. {CEfr sfiffi qtsh rFdETt EFRE, rtlrwlFr r€ RlrrnilIl, u}tgtt
s. €.ffud qffi d fffi r*r+fr I

l. rfta r*rqfr t

$-r,))/r,rl

ss*ncMffic
rfgm urm rftc

RAIASTHAN HIGH COURT, JODHPUR
"" 'No:Eflf.ti{alTyw Alzo2Lt3B61 Date 

= 
o6.L2.2o2L

Copy forwarded to the following for information and necessary action:-
1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High Court, lodhpur/

Bench, Jaipur.
2. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3. P.S. to all Hon'ble Judges at Jodhpur.
4. The Principal Secretary to the Government, Law Department-Cum-Legal Remembrancer, Rajasthan,

Jaipur.
5. The Secretary to the Government of Raj., Department of General Administration (Gr.2), Jaipur.
6. The Secretary, Lokayukta, Sachivalaya, Jaipur.
7. The Accountant General, Rajasthan, Jaipur.
8. The Registrar General /Registrar(Vig.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&I)/(Judicial)

Rajasthan High Court, Jodhpur and Registrar hq. At Delhi.
9. The Registrar(Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute the copies

of this order to all the Hon'ble Judges sitting at Jaipur through P.S., Member Secretary, Rajasthan
State Legal Services Authority and all the Judicial Officers posted in the Registry at laipur Bench,
Jaipur.

l0.Concerned District & Sessions Judges with the reguest to serve/circulate the copy of this order to
the concerned Courts/Officersfireasury Officers as per direction issued vide this office letter No
L7 O22 dated 08. 10.2015.

11.The Director, Rajasthan State Judicial Academy, Jodhpur.
12.The Sr. Technical Director/Technical Director, Computer Cell, Rajasthan High Court Jodhpur/Jaipur

s.
No.
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Nrnc of tic vrcent Grem Nyryalrym of whlch
the Prcridlng Offcer rppolnted in eddidon to
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ANKITABA}.IIWAL
CJ&JI\4 KAMA

NYAYADHIKARI, GRAM NYAYALAYA,
KAMA
(TILL MATERNITY LEAVE OF MS. SHTJBHRA

SHARMA)

2. RAVI PRAKASH BAKOLIYA
CJ & JM, BAR

NYAYADHIKARJ GRAM NYAYALAYA,
RAIPUR

Bench for uploading on the official website of Rajasthan High Court.
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